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Dated Guwahati, tne 5 ***, zoz<.

JT. REGISTRAR (VIGITAIVCE)

; of -tL- 21

Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Rousan Ara Rahman,
District & Sessions Judge,

Karimganj.

Casu!l leave.

Your letter No. J KD/Estt./20 24 / 7 210 Dtd. 28. r 1.2024.

With reference to the above, I am directed to inform you that your prayer forcasuar leave on 2g'11.2024, has been granted. The next senior most ludiciar officer
available at the statlon wourd remain in-charge of your court and ffice in your absence.

yours faithfully,

r l-->q
Memo No.Hc.vtr-6st2oo4t I l\tB ta,Copy to:

dated

,,/ 
*" Project Manager, Gauhati High Court
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